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5 {a). whether Goneroment propose to
take carly .stéps for .the immediate
maintenance of the Trivandium-
Kanyakumari Natiopal Highway' wbxch
8- m a vcry bad condntxon

b whether the old and unsafe
bridges at Suchindram, Kazhithurai and
Nayyattinkarai are proposed to be
repiaced, renewed and widened ; and

(c) the steps Government propose
to take for the widening of this
National Highway in view of the in-
oreasing heavy traffic there ?

THE MINISTER OF STATE OF
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRT Z. R. ANSAR]) :
(a) The maintenance of National High-
ways is a continuous process, Depend-
ing upon the availability of funds, the
90 km. Trivandrum-Kanyakumari sec-
tion of National Highway No. 47 is
being maintained in traffic worthy con-
@iton by both Tzmi] Nadu and Kerala
Governments in their respective States,

(b) Survey and investigations for
replacement of Suchirdrim ard Kuzhi-
thurai bridges have been provided for
in the annual programme for 1985-86,

However Nuyyattinkerai bridge is likely

to be bye-passed and as such [t is being
maintained for the present.

(c) There is no proposal for widen-
ing the existing carriageway at pre-
sent.

Mankhurd-Belapur Rail Line

2591, PROF. MADHU DANDA-
VATE : Will the Minister of RAIL-
WAYS be pleased to state :

(a) whether it is a fact that the
Bombay Metropolitan Transport Pro-
ject Railways started in 1969 is likely
to be dismantled and the services of
the officers and staf employed
discontinued :

f

" (b) if so, will this dicision of the
Railways not seriously impede the plan
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for décongestion of the Metropolitan
city ‘of Bombay which is' sought 1o be
Eonpected to ﬁew Bombidy atross Yhe
Thane Creek through the construct’mn

‘of the Mankhurd- Belapdr mlilwa'y
line : and
(c) if so, whether Government

would assure not to dismantle the
Bombay Metropolitan Transport Pro-
ject and not to discontinue the services
of M.T P, staff in the interest of bring-
ing about decongestion of the Metro-
politan city of Bombay ?

THE MINISTER OF RAILWAYS
(SHRI BANSI LAL) : (a) No, Sir.

(b) Extension of Railway line from
Mankhurd to Belapur has been approv-
ed and the woik is in progress.

(¢) Does not arise.

Officers and staff strength commen-
surate with the workload is being con-
tinued,

Rural Electrification in Sikkim

2592, SHRIMATI D.K BHAN.-
DARI : Will the Minister of IRRIGA-
TION AND POWER be pleased to
state

(a) how many villages have. been
electrified in Sikkim under the Rural
Electrification Scheme ;

(b) what is the total financial assig.
tancc being given-by the Cenire in the
current fiinancial ycar for thc imple-
mentation of the scheme in the State :
and

(c) whether Government propose
to increase the financial assistance to
be given to Sikkim Government so as
to achieve the target to electrify all
villages by 1990 ?

THE MINISTER OF STATE IN
THE DEPARTMENT OF POWER
(S8HRI ARUN NEHRU) : (a) 194



449 Weitéen Arawers

revenne, blocks/vitjages have bein elec-
mﬁe«m in Slkkim as on 30.6.1985,

(b) An autlay of Rs. 1,65 crores
has been earmarked for Sikkim’s Rural
Blectrification Programme under R.EC’
financing during the current financial
year,

(c) A provision of Rs. 10.79 crores
has been tentatively indicated for the
Rural Electrification Programme in
Sikkim during the Seventh Plan.

New Ships Commissioned at
Visakhapatnam Shipyard
During 1984-85

'2593. SHRI E, AYYAPU REDDY:
Will the Minister of SHIPPING AND
TRANSPORT be plcased (o state :

(a) the number of new ships com-
misgioned at the Visakhapatnam
Shipyard Lud. durmg the year 1984.
85 ;

(b) the total number of employees
in the Visakhapatnam Shipyard Litd.
engaged in building and manufacturing
new ships ; and

(c) the estimated valuc of the ships
commissioned during the vear 1984.
8517

THE MINISTER OF STATE OF
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI Z.R. ANSARI) :
(a) During the year 1984-85, while two
ships built at Hindustan Shipyard
Limited, Visakhapatnam were delivered
and commissioned, the Shipyard was
engaged in the following 14 events ;

(i) Keel Laying 7

(ii) Launching 5
(i) Delivery 2
14

e e

(b) The total numbcr of employees
emplovcd for b\uldms shlps is 7,651.
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e\ The price, including Govesn-
ment subsidy, of these: two vessels
received by the Shipyard is Rs.

© 36,22,51,321,00.

[Transigrion]
Sutled Yamuna Line Canal

2594. SHRI1 SARFARAZ AHMAD :
Will the Minister of IRRIGATION
AND POWER be pleased to state :

(a) when was the agreement for
construction of Sutlej-Yamuna link
canal signed between the Government
of Punjab and Haryana and what were
the terms of this agreement ;

(b) whether the Punjab Gov.rnment
have paid the amount of their share
for this construction work and if not,
the recson therefore ; and

(c) how much amount is outstanding
and by which time the amount is likely
to be paid and the construction work
of this canal will be completed ?

THE MINISTER OF IRRIGATION
AND POWER (SHRI B, SHANKARA-
NAND) : (a) The Agrecment regarding
the allocation of waters of the Ravi
and Beas signed by Punjab, Haryana
and Rajasthan on 31-12-1981 also
covered the implementation of the
Sutlej-Yamuna Link Canal Project. It-
stipulated the completion of the Proe
ject in a period of two years from the
date of signing of the Agceement, It
also provided for the cost of the Project
to be borne by Haryana. However, this
was subsequently changed to a pattern
of sharing of cos:s beiween Haryana
and Punjab in the proportion of § ; §

(b) and (c) : Out of the Expenditure
of Rs. 53 crores stated to have been,
incurred so far on the Project, lhe
Punjab Government has paid Rs
crore and about Rs. 8 crores are bm-‘
standing. The non-payment of its fuli
share by the Punjab degmmem is said’
to be due to financial constraidts. The '
construction - vmrk of thi$ Canal’ is tq
completed by 15:h August, 1986,





